Listed on : 11.11.2016
Court No. : 3
ltem . 45
SECTI ON- | |

I N THE SUPREME COURT OF | NDI A
CRIM NAL APPELLATE JURI SDI CTl ON

CRIM NAL M SCELLANEQUS PETITION NO. 17932 CF 2016
(Application for permssion to file special |eave petition)

IN
PETI TI ON FOR SPECI AL LEAVE TO APPEAL(CRL.) NO.CF 2016
Raj Kumar Yadav ... Petitioner(s)
VERSUS
State of Utar Pradesh & Os. ... Respondent (s)

OFFl CE REPORT

The matter above nentioned has been filed by M. Vipin Kunar
Jai, Advocate on behalf of Petitioner against the Judgnent and
Order dated 26t August, 2016 of the Hi gh Court of Judicature at
Al l ahabad, Utar Pradesh in Crimnal Appeal No. 5176/2012.

It is submtted that Crimnal Appeal No. 940 of 2014 @ SLP
(Crl.)No. 4542 of 2013, between same parties, relating to sane
Crim nal case was di sposed of by this Hon'ble Court on 234 April,
2014. Copy of Order dated 23d April, 2014 is annexed as Annexure
P-7 in SLP paper books at page nos. 151-152 for kind perusal of
t he Hon' bl e Court.

It is further submtted that Counsel for the Petitioner has
not filed copy of required docunment i.e. Oder dated 2" July,
2010 as per defect raised by the Registry. In this regard Counsel
has filed a letter dated Ni| included in SLP Paper Books at page
no. 160.

The matter above nentioned is |isted before the Hon'ble
Court with this office report.

DATED this the 7th day of Novenber, 2016.

ASSI STANT REGQ STRAR
COPY TO

M. Vipin Kumar Jai, Advocate
oo ASSI STANT REG STRAR



